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Part III 

 

HARYANA GOVERNMENT 

 

FOREST DEPARTMENT 

Notification 

 

The 6th  June, 1975 

 

No. S.O.61/C.A.16/27/S.20/75—In exercise of the powers conferred by the section 20 of 

the Indian Forest Act,1927,and all other powers enabling him in this behalf, the Governor of 

Haryana  hereby makes the following  amendment in the Schedule annexed to the Government 

notification No. 6
th

 March,1879, namely:- 

 

AMENDMENT 

   In the said notification ,for the existing schedule, the following schedule  shall be 

substituted,namely:- 

 

SCHEDULE 

District           Tehsil      Name  of        Name  of village    Areas  in       Boundaries 

                                       Forest             with H.B.  No.        acres 

 

 Ambala      Jagadhri     Kalanaur           Kalanaur       102       North :  Land of 

                                                                H.B. No.                               village Kalanaur       

                            136                                        and Tapu Mandauli 

                                                                                                                    

                                                                 Tapu                       88          South:  Land of  

                                                                 Mandauli                                    Village 

                                                                H.B. No.139                                Kalanaur 

                  East: Land of   

                  village  

                                        Kalanaur 

            West: Land of 

                                         Village 

                  Kalanaur and  

                   Tapu Mandauli 

 

     

                                                                                       V.P. JOHAR, 

                                                                                              Secretary. 
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Dated the 6
th

 March, 1879 

 

 No. 115—Notification—Under section 34, Act VII of 1878, the Lieutenant Governor is 

pleased to declare the under mentioned plantations and lands thereto belonging to be ‘’ Reserved 

Forests.’’ 

District Pargana Name of Forests Directions Boundaries 

 

Ambala Jagadhri Jagadhri On right North, Lands of village 

Bank of  Kalanaur, South lands of  

Jamuna Kalanaur and the land of River 

 Mandhauli, East: Land of 

& between  Kamalpur and Mandhauli.  

      Canal and 

      River. 

 
 
         Attested 
           M.S.Vaid   
       Conservator of Forests, 
           

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


